(i)

(i)

Internal security arrangements of
public sector Bank;

168. SHRI M. BASAVARAJU.
SHRI M. MADDANNA:

Will the Minister of FINANCE be pleased
to state.

(a) whether it is a fact that all the public
sector banks were aske” sometime back t,
strengthen their internal security
arrangements;

127 Written Answers [ RAJVA SABHA | to Questions 128
(b) Projrets which roe o the asistane
D inor Aern Nane ol Poajret
1. OPEC B ! n N prg=P Korb: Toerms! Powey  Poojr et
Wit 1} e=N=-74
n N il P R ooarrmerdm T ' Pow
Proj ol deed ag-ronlin
¥ ] S el eyl LAEE R =
Pow v Proj et dited 2p-5-Ra
. Sl 1 vy 1. N R 1 O S LG TR (TR R i
k! w oot o ik 220 ;
T I T, Ao P o Col T )
li & 11 vlling) Peoyoer adaed
I ™ Vipoa AN Powy Prujret  datedd
I.-—{,u‘f.
lili) Lo o Now 120 Baonili Haod y Elee i Prosje
el g ',’--'r"
) Lovan Nov, g25 Toal N oasher | bz r Paope
duted ro-=-8e
o No.oagg Sovh Bossein Goo Do Lapor
1'.'"_i’lf[ clareed :_",—1r:---"-_';
4. USSR )R b e goo m ! en dit deued rier2-1gff
(=) Ex» sion of Boko o Sl Proaprat (Up
4 milion poroarnnnl e
{by BExn wion of Bhitd Swel Pl (Upto
4 miltion p o annum steg

(¢) Oit & Nuuwal G o Commission peoy cts
Koy b,
(v) N rpop litan Tripsport Poojoer, G

() Aromaiojumn Plant,
Jeutti

Roublis azn miltion Ceodip daved

Vistklinp ";::lli Site

bl A L

I Project (Stugi-1)
Ronhtes sao m oo Coodin datrd ro-12-1980

(+) O & No b G Coaendfssion Pooj o

(b) Vindhyrchs! Powoyr Projoet

(c) Coul Indiz Lo

(b) whether Government have received
any implementation report ™ ™ regard from
public sector banks located in Delhi;

(c) if so, what are the details thereof; and

(d) if not, the manner in which Gov-
ernment propose ty ensure the strengthening
of security arrangements in banks in
Delhi?




129 Written Answers

THE MINISTER OF STATE IN THE
MINISTRY OF  FINANCE  (SHRI
JANARDHAN POOJARI): (a) to (d) The
repor, of the Higfo Power Working Group,
which was **"P by the Government to review
the existing; security arrangements in banks
and to suggest measures for strengthening
thew arrangements further, was sent to all
public sector bank, for taking action on the
recommendations mad., by the Working
Groip. Th, Working Group had mentioned
that step, f°° strengthening the security ar-
rangements an” making the bank, less
vulnerable to dacoity and robbery would be
phased having regard to the cost benefit
factor. The banks have accordingly been
implementing the measure- recommended by
the Working Group in a phased  manner
including in Delhi.

Disbnrscmeiits by  the term lending
institutions

169. SHRI M. BASAVARAJU.
SHRI M. MADDANNA.

Will the Minister of FINANCE be pleased
to state.

(a) whether it is a fact that sanctions and
disbursements by the three All India term
lending institutions, viz. Industrial
Development Bank of India (IDBI).
Industrial Finance Corporation of India
(TFCI), and Industrial Credit & Investment
Corporation of mdi, (ICICI) showed an
upward trend during the year 1983-84 (July-
June);

(b) if so, what are the reasons, attri-
butable t, the upward trend; an.i

(c) what is the likely disbursement to be
made by these insfitutions during the year
1984-85 (July-June)?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHAN  POOJARI): (a) Yes.

Sir.

(b) Increase in 'he number of applications
from eligible industrial concerns for
financial assistance: liberlization of
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to Questions 13&

the Soft Loan Scheme for modernization with
effect from 1st January, 1984 to cover
deserving unit, in all types of industries;
simplifying/streamlining the procedures of
disbursement etc. contributed to the upward
trend in sanctions and disbursements by
Industrial Development Bank of India (IDBI)
Industrial Finance Corporation of India
(IFCI) and Industrial Credit and Investment

Corporation of India (ICtCI) during 1983-
84.

(c) Likely disbursements of assistance by
IDBI, IFCI and ICICI during 1984-85 (July-
June) are estimated as follows-

Institutions

Dishurse-
ment
{R=. crores)
I.DBI. . . . . . 22§y
LECI. . . . . . 360
1.C.LIG.L . . . . 419

Autonomy fo, public sector uniig

170. SHRI RAJNI RANJAN SAHU: Win
the Minister of FINANCE be
pleased to state;

(@) whether Government have any
proposal under t'neir consideration to extend
greater autonomy 7, public sector units ** as
to allow them ;5 function as commercial
organisations; and

(b) if so. what are the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF  FINANCE  (SHRI
JANARDHAN POOJARI); (a) and (b)
The Government ig of the view that the
Public Enterprises at present enjoy sufficient
degree of autonomy required for them to
function as commercial organisations an,t
commensurate with their accountability.
However, in a fast changing situation
adequacy or otherwise of powers delegated i
under constant review.



